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Yaa?f;%-.g.. ......... 8
, L SOND... KUMAR.........., sonfdaughter/wife of KRISHNA. . DAS,
ﬁyﬁ’qe«dgz- years, belonging to .{-'SZ&./ﬂ.ﬁ....L.?.f...‘?,l..SLﬁ.7.'.1..'./.6.,.‘.‘.}:5..5..5”73Ld

service and presently working as OFELCE . ATTENDAM Toiciiiiiininenies

W give herein below the detalls of the assets (immovable, movable, bank balance, etc.) of
A myself, my spouse and dependants*: ‘

A.  Deatalls of rnovable assets
j (Assets in joint name indlcating the extent of joint ownership will also have to be
‘ i3 given)

o a——
0
_*..-X\O
-
&

Sr. ‘Description Self | Spouse Dependant-1 | Dapendant-2 Depan@nni—!m
| No. 1oy Name(S] | _ Name Name Etc. Name
(i) | Depasits In AL WE:

Banks, Financial (396424
Institutions And | S 7S F
Non-Banking Joet0 /‘_
Financial

i Companies

(ill} | Bonds, |
Debentures and | i
Shares in NT LI ‘
companies

(iv) | Other financial
institutions,

NSS, Postal b
Savings, LIC NT
Policies, etc

(v) | Motor Vehicles

(detalls of MTAE
make, etc.)

(vi) | Jewellery (glve
details of

weight and MTLL
value)

(vli) | Other assets, :
such as values

of claims / MIcE
interests

Note: Value of Bonds / shares [/ Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non fisted
companies should be given. ‘

* Dependant here means a person substantially dependent on the income of the

employee,

Serw  kumay
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[MNote: Properties in joint ownership indicating the exten
also have to be indicated]

Sr.
. Na.

‘Description

Self | Spouse

t of joint ownership will

Dependant-3

. Hame(S)

Name

; Dependant-1 | Dependant-2 |

Name Etc. Nama

(i)

i

Agricultural Land

- Location(s)

- Survey number(s)
- Extent (Total
measurement) !
-Current market value |

NTLL

(i

Non-Agricultural Land
- Location(s}

- Survey number(s)

- Extent (Total
measuremeant)
-Current market value

MILL

(i)

| Location(s)

Buildings (Cemmercial
and residential)

- Survey fdoor
number(s}

- Extent (Total
measurement)

- Current market
value

pree

(iv)

Houses / Apartments,
etc.

« Location(s}

- Survey /door
number(s)

- Extent (Total
measurement)

- Current market
value

WILL

(v)

—

Others (such as

!
NILL ‘
interest In property) I'FU |

(2)

1 give herein below the details of my liabilities / overdues 10 pubtlic financial
institutions and government dues:-
[Note : Please give separate details for each item)

[ sr. [ Description Hame & address of Bank / | Amount © nding as |
. No, Financlal Institutions(s) / on FELS:. 2L
pDepartment (8) =
() (i) Loans from Banks SBIVM, PATVA T |§,50000 L ATFR0X |
(i} Loans from financial
institutions = NI LL
(ill) Government Dues:
{(a) dues to departments
dealing with government NTLL
accommadation
(b) dues to departments
dealing with supply of NILL
water ]
(c) dues to departments
dealing with supply of
electricity 53 MILL
= S |
Sener kKnmory

02./0 z/20
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(d) dues to departments
geallng with telephones

(e) dues to cepartments
dealing with government
transport (mcluding
ajrcraft and helicopters)

/vzcl ;

MIEL,

{F} Other dues, If any

(b}

(1) Income Tax incleding
surcharge [Alsa indicate
the assessment year upto
which Income Tax Return
flled. Glve also Permanent
Account Number (PANY]

$ i
DBRPKY 265 E

(i) Wealth Tax [Alsa
indicate the assessment

year upto which Wealth NIl

Tax return filed.] e LS = =

(I} Sales Tax [Qnly in

case of proprietary NMILL

 business] e

(iv) Property Tax ML L L
C.  Personal Detaj|
GPF/CPF/PRAN No.  :- /012 5365 Jo5
Gender TR ' (M/F)
Cate of B

ate of Birth dl1c to |2 / 9 g G | {DD/NM/YYYY)
Class/Group ‘e &
& i
Cadre |BrHAR LEGISLATIVE ASSEMBLY |
(FUll Name e.g. B.A.S.-Bihar Administrative Service,
B.5.5.- Blhar Secretariat Service efc.)

Home District - PATN A

knowledge and belief,

Place:.l.’.ﬁ.z_ﬂ/.{‘.l.......
Date: ..0.?:/9 2-/2‘923

Note:

I hereby declare that the above details are true to the best of my

Signature aieJ‘VLu/(,UW’LD]Y

Name of Employee: :SCMY. . . KUMAL ...
Designation:, 0.F FICE. .  ATTEN2ANT

----------------------------------------

Department: BIHAR. VI2HAN. SABHA, PATNA

~

Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)
in prescribed format.

Qonly  kyror

osL/oa[ 2023



